
OFFICE OF THE PRINCIPAL DISTRICT 8: SESSIONS JUDGE: EAST
DISTRICT KARKARDOOMA COURTS, DELHI

OBDEB

The following Committees of ail the District i.e. East District! North-East I Shahdara are hereby
constituted with immediate effect
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l i. NAME oi= COMMITTEES NAME or JUDICIAL OFFICERS__ ._ _ C; ___ _ _ , C, _ ,
cor-1i=u-rsa COMMITTEE ‘ h. Shushant Changotra.A5j. Chairperson

ti. Arvlnd Dev. jMFC-01. East District. Member
h. saiiil Monga. JMFC-04. North-East District. Member

Deepaitsi-ii Rana. JMFC. Shahdara. Member
_ _ __ ‘ __ _ ‘ ___ _ _ _

MAINTENANCE & CLEANLINESS COMMITTEE_l

a\l.n&w~l-I

Sh. siiaiiender Malik. PO. MAUI’-O2. Shahdara, Chairperson
Si-i. Shusriant Charigotra, ASj.Fl'C.East. Member
Sh. Mani: Vedwan. AD]-O2. North-East. Member
Administrative Civil judge. East. Member
Artrnlnistrative Civil judge. North-East. Member
Administrative Civil judge. Shahdara, Member

' LIB RARY COMMITTEE

-hum:-I

Sh. Sriushant Chbngotra, A5j.Fl'C.East. Chairperson
Sh. Nioon Awastni. A51-06. POCSO.Shahdara. Member
Sn. Aastiisn Gupta. Di-0l..North-East. Member
Administrative Civil judge, East. Member Secretary

HD—i5il;5TEI't—MA,i’iAGEfr‘IENT cotrii-i-Fes- 5l1.Vijdy Kumar jha. Po. MACT.5l'iBhdifB. Chairperson
511. Somitra 1<umar,Dj-O6. East, Member
Administrative Civil judge. East. Member Secretary
Administrative Civil judge. North-East. Member
Administrative Civil judge. Sharidara. Member

Teounfiidfiioiuonno F‘ _ l Sh. snmitra iturnar, Dj-06. East. Chairperson
Adm-nistrative Civil judge. East. Member Secretary
Admin strative Civil judge. North-East. Member
Administrative Civil judge, Shahdora. Member

ICUMMITTEE FOR PREPARING SCHEME TO
I PROVIDEIIDENTIFY THE SPECIAL COURT
ROOM FOR DISABLED ACCUSED PERSONS

Sh. Alok Skhuitla, AS]-02.NDPS, Chairperson
Sh. Gajender Singh Hagar. AS]. (SC-RC)-02. Member
Administrative Civil judge. East, Member secretary
Administrative Civil judge. llortri-East. Member
Administrative Civil judge. Shahdara Member

\iowere

tsriinre EXAMIN;& SCRUTINY coMmI1"reE

'__"T

Ms. Colette Rashmi Kujur. AS]-U6. POCSO. Chairperson
Administrative Civil judge. East, Member Secretary
Administrative Civil judge. North-East. Member
Administrative Civil judge. Shahdara. Member

5 Sh. iricier Singh, DDD. Accouts Branch. East District
BUILDING MAINTENANCE COMMITTEE O-I I Ld. Principal Di-Re! Si $e5Sil!irl;]:ldlJB. East. Cha;person 7

Ld. Pnncipal District Si Sessions judge. North-East. Member
3 Ld. Principal District r. sessions judge. Shahdera. Member
4 sri . Gajender Singh Nagar. A5], (SC-RC}-02.East. Member
Administrative Civil ju,dge. East. Member Secretary
Administrative Civil joclge. North-East. Member
Administrative Civil judge. Shahdare. Member
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d. Principal District Si Sessions judge. East, Chairperson
d. Principal District Si Sessions fudge. North-East. Member
d. Principal District Si Sessions judge, Shahdara. Member
Sn. Gajender Singh Hagar. AS]. (SC-RC)-02.Ei.ist. Member
The DCP. Sharidare. Member
The DC? ifiecurityl. Member
Adffltnlfitfative civil judge. East. Member ~- _
Administrative Civil judge. North-East. Member Secretary
Administrative Civil judge. Shahdara. Member

10. incriarge. Police Post. l<l<D Courts. Delhi. Member
M“ ' CHAMBER ALLOTMENT cor-liari-rial:

j___

Ld. Principal District Si Sessionsjudge. East. Chairperson
Lu Principai District Si Sessions judge. North-East. Member
L0. Priritipal District si Sessions judge. Shahdara. Member
Administrative C-vii judge. East. Member Secretary
Administrative Civir judge. North-East. Member
Administrative Civil judge. Shahdara. Member
The President. shahdara Bar Association. Member
The Horly. Secretary. Sharidara Bar Assoclaion. Member

GRIEVANCE REERESSAL corilviirreé FOR

oTui:>i.ii~»- 5'5'?r"55E

Prinelpai District S Sessions judge, East. Chairperson
Principal District S Sessions judge, North-East. Member
Principal District & Sessions jpdiie. Shahdara. Member
Gajender Singh Nagar. A5j,1SC-RC)-02.East. Member

e President. Shahdara Bar Association. Member
e irlony. Secretary. Shahdara Bar Associalon. Member
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‘arr’ 3&2 ' rissioeirriai. cometsx mart:-i-sraancs 1. si-i. Nafesh Kumar Malhntra. oi lCommerclail;06. West Dgtrict, 7j _ commirrss "
’1" V E

‘ hairperson

oi.-.7.;T~.
. Ms. Surabhi Sharma vats. AS]-O4. Shahoara, Member i
Sh. Vinod josiil. AC]-CC]-ARC. East. Member Secretary
Sh. Ashwanl Panwar. Pr. Magistrate. JJB-V. Member

' l
ENVIRONMENT Si HORTICULTUFIE COMMITTEE Ms. Kiran Bansal, Djtflommerciai-02). Shahciara, Chairperson

Aomiiiistrative civil Judge. East. Member Secretary
3. Administrative Ctv i Judge. North-East. Member
4. Administrative clVil lodge. Shahciara. l‘-1e.mber l— ——— —~— *7 Y

.4 LOCK-UP COMMHTEE ‘ 1. Sh. Alok Shukla. AS]-02. NDPS. East, Chairnerson
‘ 2. ct-iieriudiciai Magistrate. East, Member
i 3.Chief judicial Magistrate. North-East, Member
‘4. Cnieijudiceai Magistrate. Shahdara, Memoer
i 5. Aoministrarive Civiijucige. East. Member

1.
2.

DE-STRESS ROOM MAINTENANCE COMMITTEE‘ .1 Sh. Puiastaya Pramachala. AS]-O3. North-East District. Chairperson
.. 2. Devencier Kumar, judge. Family Court-D1, Shahdara, Member
‘3. Sh. Virieet Kumar, AS}-O2. E~Court. Shahdra,-Member
4

i
. Si-i. vinod joshi. AC;-CC]-ARC. East Distrllzt. Merrtber Secretary .

COMMITTEE DEALING WITH KIOSKJSPACE 6: . Sh. Gaiencier Singh Nagar, AS]. (SC-RC)-02, East. Chairperson ll
EXTENSIOLNIRENEWAL OF .5h. Anil ifiiurnar Pasivan. D]-04. East. Member
LICENSEICANTEENIDISPENSARY . Aamiriistrative Civil Judge. East. Member Secretary

. Administrative Civil judge. North-East. Member ‘
. Administrative Civil judge, 51-iahdara. Member .
i-is. Niti Phutela. ASJ-02. {SC-POCSOJ, Shahdara. Chairperson
Ms. Fania Jain. DJ-O3. East. Member _

3 Ms. 5onika.jMFC-0-1. East. Member '
4. Administrative Civil judge. East. Member Secretary .

'“uIL...F§i-CRECHE COMMITTEE I i

iii . COMMITTEE DEALING WITH THE MA‘lTER . Sh. Gajender Sinqh Nagar. A5]. (SC-RC)-O2. East. Chairperson
PERTAINING TO E-TENDERING FOR ll 2. Sh. Aitash Jain. AS]-04. East. i-lem_t:ier
OUTSOURCING OF PRIVATE SECURITY 3. Ms. Colette RaSl'i|"i'1lKU]Ui', AS}-U5, POC50,"East. Member

i GUARDS ANDSANITATIDN HOUSEKEEPING 3. Administrative Civil judge. East, Memoer‘5ocretary .
‘ WORKIOTHER WORK 1. 4. Administrative Civil judge, North-East.»lilember’ . i.

5. Administrative Civil judge. Shahciara. Me.mber ‘l
sn. Shar1kal'NarayanBn, AS]-01. (POC50i..Nonh-East, chairperson

. Administrative Civil Judge. East. Member Secretary

. Administrative Civil Judge, North-East..T-lember
. Administrative Civil judge. Shahdara. Member
Sh -
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2L OATH COMMISSIONER COMMITTEE = 1. .Aloi: Shukia. AS] D2. NDP5. Eest..Chalrpet5on .

. Ninun Aviasthi, A51-06. POC50. Sha_hda'ra. Member
. Ms. lnayuri Singh, P0, MACT. East. Member ‘ .‘
. Sn. vinod JDSHI. AC]-CC]-ARC. East..i-lemher Secretary 1 i. . Ms. Renu Choudhary. JMFC. Mai-iiie cam:-oz; ‘Ni:irth=Eesr,-Member

2: LADIES BAR ROOM-CUM-ALLOCATION OF 1. Ms. Kiran Bansal. DJ. [Commercial-Q2)..Shanciaragchairperson . l .
li.CiCKER5 OF NEWLY RENOVATED LADIES BAR 2. Ms. Savltri. AS]-U2. North-East'.'Meri'i_l;iéi" - ‘ l
ROOM. KKD l 3.!-ls. Nlti Phuteia. A5]-O2‘. (SC-F_Ol':S_Qiiiihahciara;-Member ' “

‘ i l4. Ms. Swati Katiyar, A5] (SFTCI. Eestrlrlemlaer ' '
. 5. Ms. Archana Kumari. Advocateltady Member Executive. Shahdara .

Bar Association. i-lember . ‘
E. Ms. viciya Sevda, Advocate, Member. i 1. Ms. Shweta Gupta. Advocate. Member
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22 SUB-COMMITTEE TO CHAMBER ALLOTM ENT 1. Sh. Geiender Singh Nager. AS] (SC-RC)-O2. East. Chairperson
COMMi‘l'l'EE 2. Sh. Viicas Garg. DJ-O5. East. Member

i 3. Senior Civil judge. East. Member
_ . 4. Senior Civil judge. North-East. Member»

i 5 Senror Civil judge. Shahdara, Member

_ However. any correspondence with the H0n'ble High Court of Delhi, Ne Delhi & The Ld. Principal District B; Ssslons Judge
i-iqn ‘nail be done only through the undersigned. § Id/TM‘ .

- A. _ I Al\‘ .. _/ \;\l
(SI-(l"A[l.\JAlN)

Principal Disgict &.Sessicins Judge
E KD-yisplct

Karkardoom CD!-ll’L'iDEll1l2
0-' ¢' / _ .it-.i3___";_‘ '-iiudi./easmxoineim gm 5'Q(:~f - ‘

i=~"n"i -mos I C’ I '25?! -
Copy forwarded for information and zieccssary action: l l

-|AhJI\.'I——

- lire Registrar General. Hon'ble High Court. New Delhi ,
- Tbs Pfifldpfll District & Sessions Judge. (Hqs). Us Hazari Courts. Delhi
- The Prmdpal District 8: Sessions Judge, Nortii-Easr.i'Shahdara, Karkardooma Courts. Delhi
. The Concerned ludcial Officers, Karkarduoma Courts. Delhi

0

I

I

w

I-

E
r

__.~.-.

.|

,.

. ‘_

Y-r.-'IQ‘."v_'“‘fr”;--..-.i'B--_1-.__

i

_'.,.<--._

._.-_¢--ii.-a-_.___.-._

"‘i'7=It‘4-"F-'J'o"$Q-'S"~" e._~__tn-41»' _...-.

.

.
‘II

.ti \4_

5.-l
- I

I4



‘#2,
o__

..-... __ _ __ _ ' '

snrihizarr ______ -

- All me Judicial Officers of North-East Dismct. Shahdara and East District, KKD. Delhi Q

/&,\-§§\?\U3%
Qjmlm\-

~' The Adminiswanve 0fficer(Judl.}!Ind1a\-ge. East Disu1cz.F<="*°“5°°m= C0\ms.De1h\ S E1 2
L\:;)'xl>Oh:;;:11g:\1C|gfE.R I-ii@Zour:s-Karkardooma Courts. Delhi 1 E 4

~ P S to the undersigned. ._ ‘ ,'~ ,v '> * Q4’

/'\ /\-$\‘ Ts‘ fig?“ *
Principal District 8: Sessions Judge _

Easgifiismcz
Karkarduoma Courts Delhi:
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